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IN THE CERTRAL ADININISTRATIVE TRIBUNAL, JAIPUR BENIH, JiIPUR.

e ok He

OA 576/90

DAL CHAEND GATR ene APFLICAMNT .
V/Se.

UNIGT OF INDIA &% ANR . eas RESPOIIDEITTS .

CORAM:

HCM *3LE IR, SOPAL IRISHWA, MEMER (J) .
HON'BLE &. O.F . SHARMA, MEMZER (B) .

For the Applicant ees OHRI PWV. CALLA.
Par the Respondents «ss SHRT MAITISH BYAMDARI. ‘

PER HOM'RLE MP.. GOPAL FRISHMNA, MEMIER (J).

Applicant Dal chand Geur, in this application u/e 19 of the
Administrative Tribunals Act, 1265, has challenged the order Jated
5,/7.11.20 (Annexure a-1), by whi:h he wasz reverted from the post
of Sr. Electrical Chargaman (LR) pay scale n3.1600-2650 to the pEE

of Electrical Chargeman pay Scals [3.,1100-2300. The applicant has

he be s:lected on the pist of SEF/JS3 pay 3Cale M.2000=3200 .if he
is found eli gible otherwise.

2. We have heard th: learned counsel for th: parties and have
gone throagh the records of the caze carefully.

3. The mzin thruast of thg'arglments 2f the learmed counsel

for the applicant is that before issuing the impugned order no

o

notice was given to the aprlizant and the sane was
disregard ¢f the orinciples of nstural justice. The lzarnsd coun-

urther Stated that before appros ching

n

cel for tle applicant has
this Tribunal h: had ntt preferred an apoezl £7 th2 concsrned

apr=llate authcority, as envisaged by Rule-12 of the Railway
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Servants (Discipline al) Rulez, 1968, The aprlicant
intends to prefer an appsal now.
4. In the circumstans:zs, w2 dizpize of this 0A with the

' the
direction to the rzspondents ho entertnin ‘applicant’'s appeal, if
the Same i3 preferred to the consermsd appellate authority within

a pericd of one month from the Jate of this order. Ve further
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direzt that the spgellate asthority shal l Aizpose of th

g

appeal
made by the apnlizant thrsagh a sieaking order sfter affording
an opportunity of hearing £o the applicant within a reriocd of
three months from the date of ikg receipt . Mo order as to

costs.
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( 0O.Pp. SHapMA ) ( GOFAL FREISHNA )
MEMBER (A) MEMRER (J)
VK. \




